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Posts Lyina Vacant in I.F.S. (A) Cadre 

4494. SHRI VIRENDRAKUMAR 
SHAH: Will the Minister of EXTER. 
NAL AFFAIRS be pleased to state: 

(a) whether at least 38 senior-arade 
1'0~U in the IFS (A) Cadre are I,ina 
vacant at the moment: 

(h) wh~ther a ,ulIII~stion ,that tbe 
\ acant posU should be filled up panly by 
inducting lAS officials and partly b, 
promoting deservina members from tbe 
Ministry·s External Publicity Division and 
Research and Lepl Treaties, Division 
has been opposed by IFS (A) Association; 
nnd 

(c) ir the answers to the Above parts 
be ill the affirmative, whether be has 
since looked into the matter and if so, 
the Steps beina taken to fill in tho Vigant 
posts '! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AffAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
The oumber or vacant posts in all tbe 
senior grades tolJether, is at present 32. 

(b) There has been no proposal for 
induction, in the sense of perllJlllCllt ap. 
pointment, of lAS or otber DOD.IFS cadre 
officials, to tbe IPS. Promotions to tbe IPS 
are relulated by tho IPS rulol. Thole rule. 
presc:ribe the quota of promotion to the 
IFS frolll the officer. of tbe Exlernal 
Publicity DiviSion, but do not JlI"Ovide for 
promotions to the IFS Crom tbe ReJeIrcb 
Cadre or the Leia' and Troatios Dhdsion 
cadro. 

Twe h8ve been detJu\atio.. to the 
IFS, from other Class I Central Services, 




